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SHRI M, K, SHRAWAT
MEMBER (J)

A'ITENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBA1 BENCH OF
THE NATTONAL coMpANy LAw TRTBUNAL ON 19.04.2017

NAMT! OF THE PARTIES: M/s

CORAM Pres(jnt
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None present.

This Petition is transferred from the Hon'ble High Court.

This Petition is in respect of Amalgamation Scheme.

Since no one is present Registry is directed to issue notice
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to the partdr,

Next Date of hearing is fixed on 2OlOOl2O'17.5
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M.K. SHRAWAT

MEMBER (JUDTCTAL)

S. No. NAME DESIGNATION SIGNATURE

csA 460(MAHy 2017.
ORDER.

Date: 19-04- 20"1 7.


